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CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH
C.P. Ne.232005IN
ORIGINAL APPLICATION No. 281/1994

Shri A K.Chaterjee APPLICANTS.
Vi8S _ .
Af/o Finance & Ors e RESPONDENTS.
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CORAM : HON'BLE SHRI ANAND KUMAR BHATT, MEMBER(A)
— HON'BLE SHRI MUZAFFAR HUSAIN, MEMBER (J)

Tribunal's Order : Date :2.332006

Applicant by Shri 8.8 Karkera.
Alleged contemmners by Shri V.S.Masurkar,

| Reply has been filed by counsel for alleged contemners. It is brought
out that the applicants have been regularised in the post of Safety Officer and
pracess is still on for consideration of their regularisation as Senior Safety Officer.
In para-13 of our erder in OA 282/94, it is stated that the applicants have to be
considered for regularisation for the post of Senior Safety Officer and if for any
reason the applicants are not fulfifling the requirements, reasons for the same have
to be given by a speaking order. The respondents apparently according to their
reply have came ¢o certain decision in the matter. However, there is no
communication te the applicants.

In the circumstances, it would be appropriate to give some more time

to the respondents so that the compliance of the order of the Tribunal is done in full.
N Certifled Trng :

List the case for orders on 2/5/2006.  ©ate.ueJzjeg 7
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Central Admn, Trijn,,
) Rombhay Ran('k}mﬂ
¥ MUN/JUDL/OA/281/1994/ /639 - 1S40 Dated : fo]2])0 ¢

Copy to:
1.Shri §.8.Karkera, counse! for the applicant,
2,5hri V.S.Masurkar, counsel for the respondents.
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